RAJYA SABHA [30 January, 2004]

SHRI DIPANKAR MUKHERJEE: Sir, this is not a Constitutional reply.
...(Interruptions)...
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SHRI DIPANKAR MUKHERJEE: Who is dramatising the issue? ..
...{Interruptions)... Who is dramatising the issue? ...(Interruptions)...No point
has been answered...(Interruptions)...
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SHRI DIPANKAR MUKHERJEE: Sir, is this a Constitutional reply? No
point has been answered. Hon. Pranab Mukherjee is a senior Member of
Parliament... (Interruptions)...  No point has been answered.. ...
(Interruptions)... Sir, you have to protect us... (Interruptions)...

MR. CHAIRMAN: Reply has been given. Please take your seat.
..(Interruptions)...

SHRI DIPANKAR MUKHERJEE: Sir, a Parliamentary debate cannot
be bypassed like that...(Interruptions)...

MR. CHAIRMAN: Please take your seat.

THE INTERIM BUDGET (RAILWAYS) 2004-05
MR. CHAIRMAN: Now, the Interim Budget (Railways) 2004-05.

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): Sir, | beg to
lay on the Table a Statement (in English and Hindi) of the Interim Budget
(Railways) for the year 2004-05.

SHRI DIPANKAR MUKHERJEE (West Bengal) : Sir, you have to protect us.
The reply has not come. It is a Constitutional question which has not been
addressed. It is a dramatic reply...(Interruptions)... Sir, if it is a reply to the
question, then,' we have also seen this Budget on TV. What is the necessit% for
Parliament to pass it? ¥R, I8 IoIc 311 T & | Y8 Foie A1 HISAT § 371 BT © L.

(Interruptions)..,
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SHRI ARJUN SINGH (Madhya Pradesh) : Hon. Chairman, Sir, we
sat through the speech of the hon. Parliamentary Affairs Minister. | did not
raise my voice even once, because | was looking forward to a rational reply to
the points raised by hon. Pranab Mukherjee. ...(Interruptions)...

f} ST STl ARIC: 3P diel- A T B TS ?

it 3 R 7 w1 |

THE MINISTER OF PARLIAMENTARY AFFAIRS (SHRIMATI
SUSHMA SWARAJ): Sir, there could not have been a more rational reply than
this.

SHRI ARJUN SINGH: Yes, but | can understand that in the panic
that has ensued in this Government, she got the wrong br[efmg.
..(Interruptions)..
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Supplementary Demands for Grants (Railways) 2003-04.

SUPPLEMENTARY DEMANDS FOR GRANTS (RAILWAYS) 2003-04

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): Sir, | beg to
lay on the Table a Statement (in English and Hindi) showing the
Supplementary Demands for Grants (Railways) for the year 2003-04.
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